203 Written Answers

recovery of dues, personnel manage-
ment, pudgeting Arsing aat of the re-
commendationg of the Conference of
State Power Mimsterg neld at New
Delh: in January, 1978, it has been
decided to set up an All-India Commt-
tee of Experts 10 make practical 1¢-
commendations for rationaimng  the
tariff-structure and mpioving the
working of the State Electucily
Boaids The States have been advised
to set up machmery for the objec-
tive selection of Chauman and Mem
Besr of the State Electricity Boards to
meet theirr functions requirements
and thug impiove the managem: nt of
the State Electricaty Boarde

(c) and (d) It 1s not correct to state
that most of the losses are due to
shortage of funds with the oards
Whil¢ shortage of funds 15 one of the
reasons for slippage in the (ommiss-
ioming of power projects the mam
reasons for the losses and thc remc-
dia measures suggested aic as alrrea
dy coveied 1n reply to part (b)

ALR Station at Sholapur

3052 SHRI S R DAMANI Will the
Minister of INFORMATIUN AND
BROADCASTING be pleased io state

(4) whether the proposal formulat-
ed to set up an AIR station at Shola-
pur has since been considered for
1mplementation,

(b) whether 1t 1s proposed {0 be n-
cluded 1n the development pians un~
der preparation and

(¢) if not the reasons thereof”

THE MINISTER OF IN[GRMA IO\
AND BROADCASTING (SIIR] L &
ADVANI) (a) and (b) Pioposal
for the setting up of a Radio Station
at Shoapur in Maharashtra Sfite hr
been mcluded m the Draft Sivth
Plan implementation of which wili
however, gepend upon the approval of
the Plan by the Planning Commissinn
the avauability of financial alloca
tions and relative priorities

(¢) Does not anse
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Re-opening of the River-Route through
Bangladesh

3053 SHRI AHMED HUSSAIN. Wall
the Muuster of SHIPPING AND
TRANSPORT pe pleased to state

(a) whether Government nave been
requestcd by the State Government
of Assam to examine the possihihty of
re.opening the river-route through
Bangladesh because the closuie of te
river-route has adversely aflectcd {¢
cconomic  movement of bulky Jow
value goods and affecting the price
situation m Assam and

(b} what action has been taken/
proposed to be taken to re-open the
river.route?

THE MINISIFR U¥F SIAIE
IN-CHARGE OF THF MINISIRY OF
SHIPPING AND TRANSPOR/
(SHRI CHAND RAM) (a)
and (b) The 1nve1 route between Cal
cutta and Assam v Bangladesh was
opened for river services in Novem'xi
1972 under the Protocol on Ind an W -
ter Transit and Trade signed hy ibe
Governments of India and Bangladesh
The question of opening of this routc
now does not arise nor has the Gov-
crnment of Assam wnitten 10 the Cor~
tral Governmeng in this regard  The
services on this route operated by
Central Inland Waicr Transport (o1~
poration wete howevel, closed in 1977
for want of adequate cargo The cor
poration 14 exploring the possibilitv
resuming these services in consulta-
tion with the Goveinment of Assam
1f adequate caigo 1s available

Ban on Small Scale Industries jn
Assam

305¢ SHR] AIIMED HUSSAIN Wil
the Minuster of INDUSTRY lte pl
ed to state

(a) whether Government{ of India
have imposed a ban on establishment
of certam categories of smal]l scale
industries hike steel re-rolling, wire
drawing plastics etc in the Slate of
Assam, and





